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Title: The Minister of Micro, Small, and Medium Enterprises laid a statement regarding status of implementation of the recommendations contained
in the 260th and 261st Reports of the Standing Committee on Industry.
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Status of implementation of the recommendations contained in the 261st Report of the Standing Committee on Industry on Implementation of
Interest Subsidy Eligibility Certificate (ISEC) Scheme, pertaining to the Ministry of Micro, Small and Medium Enterprises.*
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Marine Products Export Development Authority



